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gone into production. In addition, four
more units. have been brought on the
list of producers of approved quality.

DRAFT FIVE YEAR PLAN

*211. Prof. Agarwal: Will the
Minister of Planning be pleased to
state whether *he final draft of the
Five Year Plan, when ready, will be
placed before this House for final
approval?

. The Minister of Planning and River
Valley Schemes (Shri Nanda): The
Government will place the Final Report
on the Five Year Plan on the Table
of the House. .

EMPLOYEES’ STATE INSURANCE

*312. Shri Heda: (a) Will the Minis-
ter of Labour be pleased to state in
what cities other than Delhi and
Kanpur the Employees’ State Insurance
Scheme has been launched?

(b) What is the progress in these
cities?

The Minister of Labour (Shri V. V.
Giri): (a) and (b). The Scheme has

not so far been launched in any place
other than Delhi and Kanpur.
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RESIDENTIAL ACCOMMODATION FOR
M. Ps.

[*214. Shri N. L. Joshi: Will the
Minister of Works, Production and
Supply be pleased to state:

(a) whether any arrangements for
residential accommodation for M.Ps.
for the current session of the House
of the People were made by the Estate
Officer on their request;

(b) the number of Members who
applied for allotment of bungalows;

(c) the number of Members who
were actually allotted bungalows;

(d) whether the Estate Officer was
responsible for getting such bungalows,
as were already occupied by tenants
or sub-tenants, vacated before the
arrival of the Members in Delhi;

(e) whether the Estate Officer gof
those bungalows vacated bcfore the
M.Ps. actually arrived in Delhi;

(f) whether it is a fact that some of
the Members did not find the bungalows
vacant on their arrival in Delhi and
as such had to face and are still facing
inconvenience; and

(2) whether Government would take
steps to remedy this state of affairs?]

The Minister of Works, Housing and
Supply (Sardar Swaran Singh): (a)
Yes.

(b) 437.
(c) 81.
(d) Yes.

(e) Yes; excepting six bungalows
which were in the occupation of some
of the Members.

(f) Yes. ’
(g) Yes. ' ?





